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3Y HON®BLE MR. Se Re. L 71N (i

g!pplicanf seeks a direction to resgpondsnts,
once z0aln to conduct an interview for the post of
Asatts’ DoSe{Dairying & animal Froduets Techncloay ) and

call him for the interview,

2. By Advertisement No.5/98 dated 1.8,58
respondents called for mpplication from candidates

for the reserved post of Asstt, Oirector General (Dairying




PSRN

\\

& animsl Products Technology ) in ICAR, New Dethi in

-2-

tha scale of R, 4500=700. The qualifications prescribed

uers

(a) ESSENTIALS
(§) mctoral degree in animal Sciences/ animal Products
Technology or rel ated disciplines

(ii) At least 5 yesrs experisnce as a Princlpal Scientist
(s, 4500=700) or in an squival ent position,

OR

f eninent Seientist having proven record to
scientific contribution wrking in a reputed
organisation/institute having atleast 18 years

experience in the relevant subjects

(1il1) Evidence of contribution to Research/ Teaching/
Fxtension Education as supported by published

wrk/innovations,
(fv) oecialisstion and researdh experiecnce in the Fisld
of Dairyina/animal Products Tednology/Maat

Technologys

(b} DESIRABLE:

- Experiance in a Ressarch Managanent Position,

3 foplieant zpplied for the post but was not
callad for the intervisw because_,accﬂ rding to resmndgnts)
he did not hava 5 Years experience as Principal

Scientict (P, 4500=700)hich was one of the sssentisl

qualitieatione,

4, poplicant cntends that having bsen recruited

as Joint Commissiomer in Dap artmznt of animal

Husbandry and Daizying, Ministiy of pyrictlture by

WP SC weeefo 32.93, ha must be treated as having baen

ina position equivalent to that of a Principal Scientist.
L




we ars Not able to accept this assertion becauss

the post of Joint Mmmissionser held by gplicant
since 3, 2,93 was in the scala of R,.4100-5 730,

uhiieh has hean Upgraded to R, 4500-5730 by the V

Pay Commission as per Resgpondsnts? avertments in
their reply whid has not been rabuttad by splicant
in rejoinders’ T ose scales ars decidedly lowsr than
the scale of R5,4500=730 adnissible for Principal
Scientlistyd We are spported in our vigw by ths
Tribunal s ordar dated 4,1.99 in UA Noe. 1084/98 sati e

Kunar Vse Sscretarny, Ministry of myricul turs & Orse

5, Poplicant alec mntends that he falls undaer

the alternativae catenory of being an eninent Scientist
having proven reomrd #¢ sclentifie ontribution

workin in a reputed organisation/institute with

atl east 18 years experience in the relsvant subject,
pplicant in his represantation dated 21,1,99 (py
annexad with the 0a) has furnishad certain materials

in support of this mntention, but if. réazondants on tha
basls of thelr assessment & not consider those materiale
sufficlent to cateporise gplicant as an minst sci entist
it cannot be sald that resgpondents? stand is illenal,

arhitrary or unreasonabie.

6s In the result applicant has not besn abla to
Make OoUt a case £0 warrant judiclal intervention

in this 0 WHich is dignissedy No costsy

( MRS, LAKHMI SugtINATHAN ) ( 5.%a0I3E")
MmMBEr(3) VICE CHalman{a).
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